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CENTRaL ACMINISTRATIVE TRIBUNAL PRINCIP AL BENCH
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day of October,1598 ?

HON *BLE MR, 34 Re ADIGE VICE CHAIAMaN (a).

sh. D.Ke Seth,

S/o Sha S.Ko Seth’ . ' ’ .
family residing a2t p= II/A~-2508, Netaji
Nagar, , ‘

New Dplhi =21,
and working as Director, SISI Agra,

which is a field office of the Davalopment

Commissioner, Snall Scele Industries,
Nioman Bhayan,
New Delhi . . T eaen A:plicant."

(By Adwocate: shri 8.8, Tewart ).
) Varsus

1. Union of India though
Secratary, _
Ministr of Urban Devslopment,
Niman Bhawan,
New Delhi, T -

2, The Estate Officer & Asstt. Directn ryof Estate
(Litigation),,
Ol rectorate of Estatesy
Nirman Bhayan, K
Neaw DElhiol ‘ooooﬁeﬁjondmts;

D ROER

HON 'BLE M R¢Se Ry ADIGE, VICE CHAT AYaN (a) ~
| mjplican_"c impugns Respondetts?! order dated

9.9.98 (annexure=g) and sedks reconsideration of

his case on extreme madical g ound as his father is

suffering f‘ﬁom sarious illness, and his rep resentation

dated 21, 8, 98}11')%&/)«! Inhél//;/‘?akd' fﬂ

2, I.have heard 2pplicant®s counsel Shri 5,3,
Tewari,
3 foplicant s representation dateq 21j8,98°

@ntains a prayer for retention of the B vt. accommoda-

tion for a period of thres months m!a;ashd,s a vary

pal



"~ special case, on acowunt of serious medical

condition of his aged father who is suffering
me_hon—f‘unctioning of his heart-valve., The
thfee’ months?® period from 21,8,98 will expire

on 20.11, 98,

4o accordingly this 0p is disposed of With
a direction to raspon‘denﬁs to consider the
appiicént's prayer within one month from the date

of receipt of a opy of this order, under

intimation to him for reteition of accommodation

in question in acomrdance with rules and instructions
ti11 21,1 1,98, upon payment o;f‘ licen-Se- fee as

per' rules, and upon taking ?aizzhndertaking from

him that he will vacate the premises in question on

: ' "";t;}/ whith dale Ao vhovled »ot Acfﬂ(,‘é‘[/ evieled 2
or before 2141198/ No costsy ) |

5 , 1hre DA stan ds disposed of acm rdingly‘;:j

No costs,
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VICE CHAIAIAN(A}.
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